
ADVANCE COPY/

 

( TO BE PUBLISHED IN THE GAZETTE OF INDIA EXTRAORDINARY PART ­ I SECTION ­ I )

 

GOVERNMENT OF INDIA

MINISTRY OF COMMERCE

 

PUBLIC NOTICE NO. 50 (RE­98)/97­02

NEW DELHI : DATED THE 15th October, 1998

 

Attention  is  invited  to  Public  Notice  No.  47(RE­98)/97­02  dated  8.10.1998  by  which  the  agencies  namely,  National  Handloom  Development
Corporation,  Handicrafts  and  Handloom  Exports  Corporation,  State  Handloom  Development  Corporation/other  State  level  sister  organisations
dealing with Handloom/ silk, Central Silk Board, State Trading Corporation of  India Ltd.  (STC) and Minerals and Metals Trading Corporation of
India Limited (MMTC), have been allowed to import Mulberry Raw Silk without an Import Licence. The Import of Mulberry Raw Silk is to be made
as per the normal commercial practice.

 

These agencies shall send the import return of Mulberry Raw Silk within 15 days from the date of clearance from Customs of such imports  to  the
Central Silk Board and the Director (Stat.), Directorate General of Foreign Trade, Udyog Bhawan, New Delhi in the format prescribed at Annexure –
A for information purposes.

 

This issues in public interest.

 

 

 

Sd:



( N.L. LAKHANPAL )

DIRECTOR GENERAL OF FOREIGN TRADE

 

Copy to all concerned;

By Order etc.

 

( RAJAN SUDESH RATNA )

JOINT DIRECTOR GENERAL OF FOREIGN TRADE

 

(Issued from File No. 01/93/214/00001/AM99/M­439 )

 

 

Annexure to Public Notice No. 50 (RE­98)/97­02 dated 15th October, 1998

 

Annexure ­ A

 

Import return of Mulberry Raw Silk imported in terms of Public Notice No. 47(RE­98)
dated 8th October, 1998

 

 



Return for the period from _____________ to ________

 

 

l. Name and Address

of the Importer

 

2. I.E.C. Code No. & Date

3. Details of Mulberry Raw Silk imported

 

Sl.

No.

 

Contract  No.
& Date

 

Type  of
silk

 

Total
quantity

 

Price
P.M.T.

 

Total
value  in
Rs.

 

Country  from
where  imported
where imported

Name of  Indian
Port

 

Any  other
information

 

1.                

2.                

3.                

4.                

5.

Total                

                 

                 

 

Date

 



 

 

Signature___________________

 

Name______________________

 

Designation_________________

1. Central Silk Board
2. Director (Stat), Directorate General of Foreign Trade, Udyog Bhawan, New Delhi.

 

 


